NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI
SUPPLEMENTARY CAUSE LIST
DATED 25.11.2019 (MONDAY)
COURT OF CHAIRPERSON
10: 30 AM

In the court of Hon’ble Mr. Justice S.J. Mukhopadhaya, the Chairperson, Hon’ble Mr. Justice A.L.S. Cheema,
Member (Judicial) and Hon’ble Mr. Kanthi Narahari, Member (Technical).

For Judgment
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) Sree Sankeshwara Foundation & Siddhant Buxy
(Ins) No. 515 of Investments
2019 Vs.
Dugar Housing Ltd.
By Order
-sd/-
Registrar
Copy to: -
1. Notice Board
2. Reception
3. Record File
4. Website: www.nclat.nic.in



http://www.nclat.nic.in/

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI
SUPPLEMENTARY CAUSE LIST
DATED 25.11.2019 (MONDAY)
COURT OF CHAIRPERSON
02: 00 PM

In the court of Hon’ble Mr. Justice S.J. Mukhopadhaya, the Chairperson and Hon’ble Mr. Justice Bansi Lal Bhat,
Member (Judicial)

For Judgment
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Competition App. Parsoli Motors Works Pvt. Ltd. Arvind Kumar Gupta | Diwakar
(AT) No. 52 of Vs. Maheshwari-R1
2018 BMW India Pvt. Ltd. & Ors. Pratishtha Vijj-R2
By Order
-sd/-
Registrar
Copy to: -
1. Notice Board
2. Reception
3. Record File
4. Website: www.nclat.nic.in



http://www.nclat.nic.in/

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI
SUPPLEMENTARY CAUSE LIST
DATED 25.11.2019 (MONDAY)
COURT OF CHAIRPERSON
02: 30 PM

In the court of Hon’ble Mr. Justice S.J. Mukhopadhaya, the Chairperson and Hon’ble Mr. Justice Venugopal M.,
Member (Judicial).

For Judgment
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) Akal Spring Ltd & Ors. Sujoy Datta
No0.326 of 2019 Vs.
Amrex Marketing Pvt Ltd.
By Order
-sd/-
Registrar
Copy to: -
1. Notice Board
2. Reception
3. Record File
4. Website: www.nclat.nic.in



http://www.nclat.nic.in/

